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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL

BENCH, NEW DELHI
EXECUTION APPLICATION NO. 66 OF 2025
IN

ORIGINAL APPLICATION NO. 492 OF 2022

IN THE MATTER OF:

Green Wood City Villa Jan Welfare Society & Anr Applicant
Versus

Godwin Construction Company Pvt Ltd & Others  Respondent(s)

SUPPLEMENTATRY AFFIDAVIT OF DISTRICT MAGISTRATE

ng._-Respondent No.6 herein states as under

MOST RESPECTFULLY SHOWETH:

I, Dr. Vijay Kumar Singh aged about 54 years, S/o Late Shri

Parmanand Singh, Presently posted as District Magisrate Meerut,

A
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Uttar Pradesh, the deponent, do hereby solemnly state and affirm
as under: -

1.That I am the above-mentioned officer of the answering

Respondent No.6 and is duly competent to file the present
supplementary affidavit. That the Deponent is well conversant

. with the facts and the circumstance of the instant case and is

competent to swear this affidavit.

2. That the Deponent has read and understood the contents of the

present supplementary affidavit. The averments made in the

SURESH KUMARN € 'S
1y Advocate, Meerut

3. That the contents of the present supplementary affidavit have
been drafted by my counsel on my instructions and the contents

of the same are true to my knowledge and nothing material has

-

been concealed therefrom.



4. That the deponent is posted as District Magistrate Meerut, since
18-01-2025 and is swearing this reply affidavit in his official

capacity as Respondent No.6.

5. That this Hon’ble Tribunal vide it’s order dated 25.09.2025 was

pleased to issue the following directions: -

L —— Notice of the Execution Application be issued
to the respondents. 3. Mr. Pradeep Misra, Advocate has
appeared and accepted notice on behalf of respondents
no.3 and 4 and Mr. Ankit Verma, Advocate has appeared

_/{:\:T e\; and accepted notice on behalf of respondent no.6. 2 4.
7= - he Registry is directed to issue notices to respondents

A 10.1, 2 and 5. 5. Compliance reports/responses may be

iled by the respondents within one month............. -

6. That in compliance of the aforesaid directions passed by this
Hon’ble Tribunal, response on behalf of the deponent was filed
on 16.12.2025 by the Additional District Magistrate (E)

commencing from page 161 of the judicial record.

7. That thereafter on 17.12.2025 this Hon’ble Tribunal passed the

following directions: -
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AP ssnvannse ...Learned counsels for respondents no. 2, 3, 4
and 6 seek some more time for filing of further

compliance reports.........

8. That it is respectfully submitted that in compliance of the order
dated 17.12.2025 passed by this Hon’ble Tribunal, the deponent
herein presided over administrative meeting, whereby details of
immoveable and moveable property/assets of the Ms Godwin
Construction Pvt Ltd through its Director Jitendra Singh Bajwa

and Bhupendar Singh Bajwa were sought. Apart from the other

Aministrative  Officials, Secretary Meerut Development

ority, Regional Officer Uttar Pradesh Pollution Control Board

v Reg. No.-
e 50269/2025 / <,

(o)
N
copy of minutes of meeting held on 05.01.2026 is annexed

Commissioner Nagar Nigam were present in the meeting. A

herewith and marked as Annexure R-1.

9. That it is submitted that the earlier Recovery Certificate no. 01

dated 11-07-2025 which was received from the Uttar Pradesh

Pollution Control Board being incorrect was sent back by the

P
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ADM(F/R) Meerut on 01-11-2025 as the same was a writ c no.
12470 of 2023 was filed by the respondent at hon’ble High Court
of judicature at allahabad wherein the hon’ble High Court
disposed of the writ petition directing the district magistrate
Meerut to proceed on demand notice against the assest of the
company and not against the petitioner (Ex director) . all the
bank accounts of the aforesaid company and transaction were
also closed and company has been winded up under the ministry
of corporate affairs, Dated 18-03-2021. A copy of a letter dated

_—=.. 25.10.2025 and reply dated 08.11.2025 is annexed herewith
/1 AR y“

d marked as Annexure R-2 (Colly).

That since no new Recovery Certificate was received from the
Uttar Pradesh Pollution Board, therefore reminder letters dated
05.02.2026 and 14.02.2026 were sent to the Regional Office
Uttar Pradesh Pollution Control Board Meerut on behalf of the
deponent by the Additional District Magistrate (F/R) Meerut.

Copies of reminder letter dated 05.02.2026 and 14.02.2026 is

annexed herewith and marked as Annexure R-3 (Colly).

A
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11. That since no reply was received by the above-mentioned
authorities, therefore on behalf of the deponent, the Additional
District Magistrate F/R Meerut wrote reminder letter dated

16/02/2026 to the Secretary Meerut Development Authority
seeking requisite details of other immoveable /moveable

property of Ms Godwin Construction Pvt Ltd through its Director

Jitendra Singh Bajwa and Bhupendar Singh Bajwa. A copy of

letter dated 16.02.2026 is annexed herewith and marked as

Annexure R-4.

12. That in the interest of justice, the present supplementary

affidavit by the deponent may be taken on record by this Hon’ble

DEPONENT

Verification

I, the deponent above named do hereby verify and state that

the contents of the foregoing paragraphs of the above

application are true to the best of my knowledge and belief, no

s
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part of it is false and nothing material has been concealed

there from.

On this 19t  day of February, 2026. /LV

DEPONENT

Reqg.-50269/2025
GOVT OF INDIA
MEERYUT
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(A Governmen OF India Undertaking)
. f‘tf'flv"tr, i ILO. Dellif Road, Mecerimt
11_ —358001 Mecrul-250001 )
£ MG nshcnn F-nnli:p062 | Gpsb.co.in
My,
. ACCOUNT-CLOSER CERTT FICATE

Dine-21.040.2025
lo,

M/S Godwin construction pvt Il ;
“A-1531Delenee colony Mceerut Uttarpradesh (250001)

REG.: lLaoan .r\t:l.‘l)l.'ll'll Number 0621130000084 1

in_the name_of M/S Godwin
construction Pvt 1.ud.

Dear Sir.

your loan account No. 06211300000841 in the name of M/s Godwin construction Pyt 1.td
maintained in Branch OlTice Meerut Delhi Road has been closed on dated 18.03.2021.

Yours T'ruly .
A TN 5] ﬂ‘-’-!‘:
12 For PUNJIAB & Ban

%’“‘"’ Sr. B @;M?"
ﬂ%‘“ ,'W//Delhﬁ%oa . Meerut

Branch Manager
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Ministry Of Corporate Affairs

Date ¢ 21-08-2025 11:17:17 am

CIN

Company Name

ROC Nawme
Registration Number
Date of Incorperation
Email 1d

Repisterced Address

Address at which the books of account are to be
maintained

Listed in Stock Exchange(s) (YM)

UA4520201M9991"TC024555

GODWIN CONSTRUCTION PRIVATE LIMITED

ROC Kanpur
024555

29/06/1999

godwinconslructionpriltd@gmail.wm

38 CMC, CHIPPI TANK, Chhipi Tank, Mcerut, Meerut, Uttar Pradesh, India,

250002

No
Category of Company Company limited by shares
Subcategory of the Company Non-government company
Class of Company Private
ACTIVE compliance ACT: !.;!E Comp;iani
Authorised Capital (Rs) 2,00,09,000
Paid up Capital (Rs) 1,95,00,000
Date of last AGM 30/09/2022
Date of Balance Sh-eet 31/03/2022
Company Status Strike Off
Jurisdiction
ROC (name and office) ROC Kanpur
RD (name and Region) RD, Northem Region

Index of Charges
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